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FORM G
CORRIGENDUM TO INVITATION FOR EXPRESSION OF INTEREST
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016
Extension of Dates for Expression of Interest (EQI)

Itis hereby informed that the Form-G pertaining to the Expression of Interest for submission of Resolution
Plans in the ongoing Corporate Insolvency Resolution Process of SWAL Limited was published in various
newspapers on August 7, 2026. Please note that the timelines for submission of various documents
pertaining to the EOl have been revised and are as under:

SL. Particulars Original Date | Revised Date

1. | Lastdate for receipt of expression of interest 22-08-2026 29-08-2026

2. |Date of issue of provisional list of prospective resolution |  01-09-2026 08-09-2026
applicants

3. |Lastdate for submission of objections to provisional list 06-09-2026 13-09-2026

4. | Date ofissue offinal list of prospective resolution applicants 16-09-2026 23-09-2026

5. |Date of issue of information memorandum, evaluation| 21-09-2026 28-09-2026

matrix and request for resolution plans to prospective
resolution applicants

6. |Lastdate for submission of resolution plans 21-10-2026 28-10-2026
7. |Estimated date for submission of resolution plan to the | 20-11-2026 27-11-2026
Adjudicating Authority for approval

All Applicants are requested to send an e-mail to cirp.swallimited@gmail.com to access the Detailed
Invitation to Expression of Interest. The other particulars as provided in the Original Invitation for
Expression of Interest stand valid and applicable to all Applicants.

Neeraj Jain

Resolution Professional of M/s SWAL Limited

Date: August 23, 2026 (Under Corporate Insolvency Resolution Process)
Place: Kolkata IBBI Regn. No.: IBBI/IPA-001/IP-P01067/2017-2018/11758
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FORM G
CORRIGENDUM TO INVITATION FOR EXPRESSION OF INTEREST
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016
Extension of Dates for Expression of Interest (EOI)

Itis hereby informed that the Form-G pertaining to the Expression of Interest for submission of Resolution
Plans in the ongoing Corporate Insolvency Resolution Process of SWAL Limited was published in various
newspapers on August 7, 2026. Please note that the timelines for submission of various documents
pertaining to the EOl have been revised and are as under:

1. | Lastdate for receipt of expression of interest 22-08-2026 29-08-2026

2. |Date of issue of provisional list of prospective resolution | 01-09-2026 08-09-2026
applicants

3. |Lastdate for submission of abjections to provisional list 06-09-2026 13-09-2026

4. |Date of issue of finallist of prospective resolution applicants 16-09-2026 23-09-2026

5. |Date of issue of information memorandum, evaluation | 21-09-2026 28-09-2026

matrix and request for resolution plans to prospective
resolution applicants

6. |Lastdatefor submission of resolution plans 21-10-2026 28-10-2026
7. |Estimated date for submission of resolution plan to the| 20-11-2026 27-11-2026
Adjudicating Authority for approval

All Applicants are requested to send an e-mail to cirp.swallimited@gmail.com to access the Detailed
Invitation to Expression of Interest. The other particulars as provided in the Original Invitation for
Expression of Interest stand valid and applicable to all Applicants.

Neeraj Jain

Resolution Professional of M/s SWAL Limited

Date: August 23, 2026 (Under Corporate Insolvency Resolution Process)
Place: Kolkata IBBI Regn. No.: IBBI/IPA-001/1P-P01067/2017-2018/11758
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